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the basic studies that are required In these 
fields.
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SamggHog of Silver oat of India

6743. SHRI BIRFNDER SINGH 
RAO : *  ill the Minister of FINANCE be 
pleased to state:

(a) whether some persons were arrested 
by Government during 1970 and 1971 for 
smuggling silver out of India; and

tb) it so, their names and the action 
taken by Government in the matter?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R 
tiANC&M} :  <*) V H . Sir.

(b) In view of the large nnmber of 
seizures of silver that were made during
1970 and 1971 it would take considerable 
time to collect complete information 
However, the names of persons arrested m 
cases where relatively large quantity of 
silver was attempted to be smuggled are 
indicated in the statement laid on the table 
of the House. [Placed in Ubrar) See. No 

IT  2092/ 72] Apart from adjudication 
proceeding under the Customs Act resulting 
in confiscation of seized silver and impo­
sition of penalties on persons concerned, 
prosecutions are also launched in the court 
of law in suitable cases.
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Aid given by Government to N- C. A E R

6745 SHRI MD. JAMlLURRAH- 
MAN : Will the Minister of FINANCE 
be pleased to state whether National 
Council of Applied Bconomw Research,




